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Boller CJ1Iallly Platel 
1199. Sbri D. D. Purl: Will the 

Minister ot Iroa IIDII Steel be pleaoed 
to state: 

(a) whether It ill a tact that there 
hu been an excessive rejection In 
the boiler quality plates rolled at the 
Rourkela Steel Plant; 

(b) it so, the reasons theretor; and 
(c) the step. being taken to Improve 

the rolling ot such plates? 

The Mlalster 01 II'OIl IIDII steel 
(Sbri T. H. S_Il): (a) No, Sir. 

(b) and (c). Do not alise. 

Blmmaturar-Udalpar RaD LiDk 

1100. Sbrl MaD SiDlI P. Palel: Will 
the Minister ot RaDw.y. be pleaaed 
to state: 

(a) when will the Himmatnagar-
Udaipur rail link be opened for 
passenger tramc; and 

(b) whether Government have 
examined the proposal to extend this 
rail link upto Vijapur from Himmat-
nagar? 

The Deputy Mlalster ID the M!DII. 
try 01 RaUw.:rs (Sbri Sham Ha&b): 
(a) The Udalpur-Himmatn.,ar rail-
way line is ex:pected to be opened 
to passenger traftlc lOme time to-
wards the end ot March, 1966. 

(b) No. 

SwlmmlDr PoOl Dear New Delhi 
Station 

1101. Sllri Baj4eo SlDrb: Will the 
Minister ot RaD_y. be pleased to 
atate: 

(a) how much money was earmark-
ed for constructing the Swimming 
pool near New Delhi Railway Station 
and how much money was spent; 

E.sential 

GIu. 111 

au 1)7 

(b) what are the charges for bath-
ing In this swimming pool for th. 
Officers, Class III and Cia.. IV em-
ployees leparately; and 

(c) whether Government propoaa 
to conalder the revillon ot the charg~. 
on the basis ot their aalary 80 as to 
bring it within the reach ot all cia .... 
of employees? 

The MlDlaler of Stale III tbe MID .. 
try 01 RaUwa)'. (Dr. BallI Sabhaa 
8iDrb): (a) The original !!SUm.ted 
cost of providing swimmlnll pool w .. 
Ra. 4,22,3001 approximately. The re-
vised estimated cost of swimming 
pool and Its allied works Is approld-
mately Ro. 6' 75 lakhs. 

(bl }ta. 151- and Ro. 101- for th. 
whole season trom the employeea 
and depeadents 01 the employ .... 
respectively In case they willh to 
become 'Members'. No dllrerent rat. 
have been prelcrlbed for officera, 
class III and IV employ"" •. 

(cl No. 

Qaarten for RaD"a), Employ_ Ia 
Delbl Area 

lUll. Sbrl RaJdeo SlDrb: WUi th. 
Minister ot RaDw.,. be pleased to 
Itate: 

(a) the number ot Railway .taft on 
the waiting 1I8t tor the allotment of 
quarters In Delhi area separately in 
essential and non-ellential categories 
and since when they have been 
awaiting; and 

(b) what II the tuture programm. 
ot construction ot quarters tor Delhi 
area and whether Government hav. 
ftxed any target tor housing the un-
housed workers In view ot the acuw 
position In Deihl area? 

The MIDIlter of State III &be MI ..... 
try of Rall.a,. (Dr. Ram SabllaC 
SID .. b): (a) 

llVaitiog lilt from 

Cia .. III Clu. III CI ... IV 
. Artisnl 
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Non-essential 

Cia .. III Cia .. IV 

R)o8 II 79 

(b) 113 Units Type I qu·.rters for 
Clnss IV statY. 121 Units Type II 
quarters far Class III staff. are under 
construction in Delhi Area. 

126 Units Type I quarters for Class 
IV staff have been proposed to 'be 
constructed during 1966-67. No tar-
get for housing the un-housed staff 
has been fixed due to the uncertainty 
of availability of funds for this area 
in future years. 

Meetl.al Fa.iIIties to Railway Board's 
Staff aDd OMcel'!l 

1103. Shrl Rajdee Slnrh: Will the 
Minister of RaUways be pleased to 
state: 

(a) whether it is a fact that the 
staff and officers of the Railway 
Board are entitled to the medical 
facilities offered by the C.G.H.S. as 
also at the Central Hospital of the 
Northern Railway; 

(b) if so, the reasons therefor; and 

(c) whether Government propose 
to extend thIS option to other Rail-
way employees of the Northern Rail-
way working in Delhi? 

The Deputy Minister In the Mlnls-
hy of Railways (Shr! Sham Natb): 
(a) Staff and officers of the Railway 
Board are entitled to the Medical 
facilities offered by C.G.H.S.. Class 
i & 11 Railway officers on their tem-
porary transfer to the Railway Board 
office are, however. given option to 
Tetain either the Railway Medical 
Attendance Rules or the C.G.H. 
Scheme for the period of their stay 
in the Board's office. 

(b) Does not arise. 

(c) Th. staff employed On the 
ltailways are governed by Railway 
:Medical Attend8nc~ Rule. and 

. Waiting litt from 

Cia.. III Clas. IV 

28-12-53 

C. G. H. Scheme has not been appli-
cable on the Railways. 

Requirement of ZIDe, Copper and TID 
Plates 

1104. Shri Shiv Charan Gupta: Will 
the Minister of Mines and Metals be 
pleased to state: 

(a) the present annual require-
ment of zinc, cDpper and tin plates 
in the country; 

(b) the stock of each of these metals 
in the country as on the 31st Jan-
uary, 1966; and 

(c) how Government propose to 
meet the requirement of Industries 
which need these metals for their 
finished product.? 

The Minister of Mines and Metals 
(Sbrl S. K. Dey): (a) The present 
annual requirements, according to the 
Committee on maintenance imports 
set up in connection with the 4th 
Five Year Plan, are estimated as 
under:-

i. Copper 1,20.000 tOMes 

ii. Zinc I,OQ,OCXI 

iii. Tin Plates 2,00,000 

Actual imports during 1964-65 were 
as follows:-

i. Copper 5Z,63S toones 
ii. Zinc 69,952 

iii. Tin Plates 42,416 

(b) The stock of these metals as 
on 31-1~1Qr66 in accordance with the 
returns received in this Ministry is 

as under:-
i. Copper 4.750 tonne' 

ii. Zinc 13,826 

iii. Tin Plates-Information is n\,t r;:adily 
available as this item 
is not covered bv c he 
Scarce Indu',ttrial 
Material (GJ nol) 
Order. 




